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K A KAVERIAMMA, 
D.S.V, 
Chickmagalur Heed Office. 

12L 

The Supt.of Post Offices, 
Chickmagalur division, 

Sir, 

e7cf\ 

Sub, Requesting for the oost as a 
.Stap Vendor - reg. 

ith due respect. I like to submit the 

following for your kind perusal. 

I have been workinç Es a stamp vendor since 

two years and n -1.. -1 -1997, I received the order 

to work as a post women without any proper grounds. 

I am suffering from Acute Alergic ]3ronctitis since 

one year and under regular rredical treatcerit. on 

account of this, I am not able to work in the field. 

I am a prompt and obedient worker worked without 

any adverse remarks. So tar, some wiknown conspiracy 

is going on in this post-office to harrace me, men—

tally and physically. This posting also made on 

prejudice only. 

Henc, I may pleaae be ordered to work as a 

Stamp Vendor on the above said grounds. OtherwiSe, 

I may please be permitted to aproach.C.A.T for 

seeking justice. 

Expecting for your kind action and permission. 

Thanking you sir, 

) 
Place 
	 Yours obediently, 

Date z 

K A KVERIAM1 
End: Medical certificate. 

opy submitted to the Post Master for information. 
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'NTRAL ADMINISTRATIVE TRI8UNAL 
BRNM1.oRt B.NCH 

Second Floor, 
Cemmercjai Complex, 
Indiranagér, 
13engalore_560 038, 

Dated: 

APPLICATION NO(s).  
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SUB3ECT:... 

Please find enclosed herewith a copy of the URDER/ 
Y4Is Tribunal in the above said 

BPPlicatj.n(s) on 

)DICIL BRANCHES, 
DEPuTy REGISTRAR 
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BEE THE CNPRAL ADLML41STRATIVE TRIBUNAL 
BANGALSE B4CH : BANGAILE 

D1.T) THIS THE FI?EH DAY OF JUNE 1993 

reserit: 	Hon 'ble Mr • Justice P.K. Shyansundar ... Vice thairinan 

Hon'ble Mr. V. Ranakrishnan ... 	aber [A] 

APPLICNION NO. 462/93 

K.A. Icaveraaaa, 
Aged 35 years, 
Working as Iparttntal 
Stamp Vendor, 
Chickagalur Head Post Office. 	 ... Applicant 

[Shri S.K. Mahiyuddin ... Advocate] 

V. 

The thief Post Master General, 
Bangalore-1.. 

The Superintendent of Post 
Offices, thicknagalur. 

The Post Master, 
thickuagalur. 	 ... Respondents 

[Shri G. Shanthappa .. Advocate] 

This application having oam up for hearing before this 

Tribunal today, Hon'ble Vice thairaan, nade the following: 

ORDER 

1. Although the story told by the applicant appears to be scxne- 

what out of orthnary adverts as it does to the unseen1ngly beha- 

) 	. /iour of a inale oolleague who is also said to be the Union Secre- 

,.tary making attempts in taking undue liberty with her and that 

"o 	---' - she stood firm and declined his unwelcQae attention it is alleged 

that she has been transferred fma the post of a stamop vendor 

to that of postaan on beat duty in thickagalur town. While 

we do hope that all these unpleasent things the details of which 

are indeed furnished in the application had not have taken place, 
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VICE-CHAIRAM  
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but, Iever, regret our inability to assist the applicant because 

it is just the case of a fresh assignient of duties which in 

this case happens to be re,ersion to the regular job as Postnan 

which event cannot possibly Iave any cause of action to approach 

this Tribunal. For the aforesaid reason we hold that this appli-

cation to be not Luaintainable 

2. We, kjever, like to take this opportunity of invitia the 

attention of the Head of the  Departnt to the allegations nade 

in this application by the lady against one Nanje Gcia and direct 

the Head of the off ica to ensure that the lady is not harassed 

by the unwelmae attentions of the said Nanje Gowda. Let a copy 

of this order be sent to the Chief Post Master Genaral, Karnataka, 

for his infornation and further action. No costs. 
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